RAJYA SABHA

Friday, the 9" August, 2024/18 Sravana, 1946 (Saka)

The House met at eleven of the clock
MR. CHAIRMAN in the Chair.

BIRTHDAY GREETINGS

MR. CHAIRMAN: Hon. Members, | am pleased to extend greetings to hon. Members
of Parliament, Shri Sandosh Kumar P, whose birthday is today, and to Shri Golla
Baburao and Shri Nabam Rebia whose birthdays are tomorrow, the 10th August.

Shri Sandosh Kumar, a Member of this august House since April, 2022, hails
from a family of freedom fighters in the northern Malabar region. Rising through the
ranks of youth politics, he became All India Youth Federation (AIYF)’s General
Secretary, which is topmost in that outfit. He currently serves as a National Executive
Member of Communist Party of India. He has widely travelled across the globe. His
parliamentary contributions are marked by grace and decorum with exemplary
preparedness of the issue being raised. Endowed with amiable temperament, he
bears a pleasant personality. He is married to Shrimati Lalitha M. and the couple is
blessed with a son, Hrithik, and a daughter, Hridya.

Hon. Members, on behalf of this House and on my own behalf, | wish him a
long, healthy and happy life and extend greetings to his family members.

Shri Golla Baburao, a three-time Member of the Legislative Assembly of
Andhra Pradesh (2009-2012; 2012-2014 and 2019-24), is a Member of this august
House since April 2024. Prior to entering politics, Shri Baburao had an extensive
career in public service, holding various senior administrative positions in Andhra
Pradesh and Telangana Governments. He is noted for his contributions in rural
development and employment generation before his voluntary retirement from service
in 2009. He is also a Law graduate from Osmania University. He is married to Shrimati
Golla Vasantha Kumari; and the couple is blessed with son, Golla Sai Karthikeya, and
daughter, Golla Naga Sowmya.

Hon. Members, on behalf of this House and on my own, | wish him a long,
healthy and happy life and extend greetings to his family members.
...(/nterrupt/ons)... What a smile ! Great smile — bewitching and captivating !
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Shri Nabam Rebia, a prominent political personality from Arunachal Pradesh
with a vast political experience, is, currently, serving his third term in this august
House since June, 2020. A Member of Arunachal Pradesh Legislative Assembly for
two terms (2009-14 and 2014-19), Shri Rebia has also served as the Speaker of the
Assembly (2014-2016) and as a Cabinet Minister in the Government of Arunachal
Pradesh (2017-2019). He had also been the Political and Legal Advisor to the Chief
Minister of Arunachal Pradesh (1992-95).

He is married to Shrimati Nabam Dumsap and the couple is blessed with sons,
Nabam Takar and Nabam Legia and daughters, Nabam Kasmin and Nabam Ninung.

Hon. Members, on behalf of this House and on my own wish him a long,
healthy and happy life and extend greetings to his family members.

REFERENCE BY THE CHAIR
82nd Anniversary of the Quit India Movement

MR. CHAIRMAN: Hon. Members, today marks the 82" anniversary of the historic day
when Mahatma Gandhi launched the ‘Quit India Movement” in 1942. His clarion call of
‘Do or Die’ ignited the nation, and, ultimately led Bharat gaining Independence from
colonial rule. Eight decades later, the significance of the ‘Quit India Movement’
continues to resonate strongly among us. This Movement stands as a testament to
the power of will of the people and their determination to overcome any challenge. As
we enter the 75" year of adoption of our Constitution, its foundational principles
remain fundamental in shaping the destiny of world’s largest vibrantly functional
democracy. Upholding these ideals stand as the greatest tribute to the martyrs of the
Quit India Movement.

Hon. Members, on this solemn occasion, let us bow our heads in respectful
homage to the courageous martyrs who made the ultimate sacrifice in our fight and
attainment of freedom. | request all the Members to stand and observe silence to pay
our tribute to their sacred memory.

(Hon. Members then stood in silence for one minute.)
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